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"SHRI GOVINDA MENON : This is 
wide apart from the question put in Ihe 
agenda. Gove rnment cannot take responsi· 
bility for illegitimate children. 

SHRI A. SREEDHAR AN They are 
Indian children. 

SHRI GOVINDA MENON : I cannot 
here and now ~ay that I will take the res· 
ponsibility for illegitimate children. 

SHRI A. SREEDH<l.RAN : In the 
Scandinavian counlries and in olher Euro-
pean countries also. the Slate ba< taken 
the responsibility for stich children and 

this Minister talks of socialism but they arc 
not prepared to initiate this welfare mea-
sure. If they cannot do it. the illegitimate 
children will come up and vote. 
(Inrerrptio/l). 

MR SPEAKER : Order, order. Please 
resume ~ ou r sea t. 

SHRI A. SREEDHAR AN : The illegi-
timate children arc those of the Govern-
ment. Government alone can take care of 
them. 
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SHRI GOVI~DA MENON: This is a 
suggestion. Regarding cd ucation no legis. 
lation can be made 
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SHRI GOVINDA MENON: There has 
been an all·lndia survey of agricultural la-
hour where certain figures have been obtai-
ned. There has heon another suney 
conduclod by the Lnb0ur Burcau of tho 
IJbour cllOdition in certain industries Then 
in the censu, which is taken decennially, 
figures regarding employment of children 
are colle~ted. 

WRITTEN ANSWERS OF QUESTIONS 

Tde·Comlltunicalion Cable Factory 
of I1)"derabad 

*185. SHIH K. l.AKKAPI'A : 
SHRII'KHANLALKAPOOR 

Will the Minister of INDUSTRIAL 
DEVEl.OPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS he pleased III 
state: 

<a) whether Government have under 
study a proposal to SCI up a Telc·C,)mnlllni. 
cation Cable Factory at Hyderabad; 

(b) if so, the datails therc,'f: and 

(c) when the work of this factory is 
likely to commence ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS iSHRI F. A. 
AHMED) : (a) Yes, Sir. 

(b) The project is planned for manufac-
ture of 5000 KM of PILC Dry Core Commu· 
nication Cables at a capital cost of Rs. 564 
lacs (excluding township) wilh a foreign 
exchange components of Rs. 92 lacs. 

(c) the proposal is under examination. 




